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(No. 6)

That at page 2, line 24 for the brackets
and figure "(3)" the brackets and figure
"(2)" be substituted

(No. 7)
That at page 2, —
(i) line 26 /or the bracket's  and

figure "(4)" the brackets aad figure
"(3)" be substituted.

(i) line 27 the words, brackets and
figure "or sub-section (2)" be deleted.

The motion was adopted.

THE DEPUTY CHAIRMAN: Mr. V.
Narayanasamy, are you withdrawing your
amendment no. 8?

SHRI V. NARAYANASAMY; Madam, I
withdraw amendment No. 8.

The amendment (No. 8) was, by leave
withdrawn.

THE DEPUTY CHAIRMAN; Now,
Amendment No. 9. Shrimati Jayanthi
Natarajan.

SHRIMATI JAYANTHI NATARAJAN: I
am withdrawing it.

Amendment No, 9 was, by leave, with-
drawn.

THE DEPUTY CHAIRMAN: 1 shall
* now put clause 2, as amended, to vote.

The question is:

That clause 2, as amended, stand part
of the Bill.

Th& motion was- adopted

Clause 2, as amended, was added to the
Bill

Clause 3 was added to the Bill.

Clause 1, the Enacting Formula and the
Title were added to the Bill.

SHRI MUFTI MOHAMMAD SA-YEED:
Madam, I move:

That the Bill, as amended, be passed.
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The question- wag put and the motior j

was adopted.

THE' DEPUTY  CHAIRMAN: Now,
before “we adjourn the House and go for
our  cultural programme ... (I/nterrup-

rions), WG X0 AW T Fow fEmT
T WX qw #7 wEwra #fw, §
@ FWA W @ F e e (&
W TR aE mewwe- WA WL
ara ¥ foe zgr & wd, 0w TIga
oF EdeE FEAaEr §ATm d @i
T

o) guReEw ATHL @ e, @i
A F.0 g fasdv

IraamfE w7 @ 2

off gUETTNER T Fg w0 @
g Ame yar i g .. (saweEw)

STATEMENT BY MINIS rER
Relations with Nepal

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI I. ' K. GUJRAL): Madam,
India and Nepal, whose people are bound by
bonds of history, geography, culture, ties of-
blood and marriage, have had a uniquely
close relationship. They share a 1700 kms of
open border which is open and is a symbol of
this relationship.

In recent times, this relationship has seen
some strains. This Government attaches high *
priority to improving relations with all our
neighbours, specially Nepal. We took very
early initiatives to this end. - At our invitation,
His Excellency S. K. Upadhyay, Minister of
Foreign Affairs of Nepal, visited India from
January 3 to 5, 1990 for discussions with PM
and with me. His visit contrt-bute'd to a better
understanding of each other's interest and
concerns.
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[Shri I. K. Gujral] As a follow up to this visit,
official level talks were held in New Delhi from
February 20 to 22, 1990 between delegations
led by the Foreign Secretaries of the two
countries. The delegations included
representatives of all  other concerned
Ministries on both sides. These talks were
cordial, candid and productive. They
covered subjects of mutual interest-trade
transit, economic cooperation, security
perceptions, the Nepalese Zone of Peace
proposal, cooperation in industry and water
resource  development etc. Progress was
lefeiatered towards a comprehensive solution
of all outstanding problems.

It was agreed that the next round ot
official talks be held soon in Kathmandu, so
as to work on a set of documents capable of
being signed during my visit : o Nepal.

Significant progress has thus been
achieved towards understanding and re-
solving outstanding problems with Nepal.
This is in line with the Government of
India's wish to view with understanding,
svmpathy and friendship, all the problems of
Nepal. The Nepalese side have assured us
that they would display the same spirit of
cooperation and understanding. We are thus
optimistic about achieving a package or
comprehensive  Solution. A piece-meal
solution, it is feltt could lead to a recurrence
of tensions. In seeking to achieve this, we
shall ¢ [' course be guided by the need to
safeguard our national interests.

The Government's attitude to  the
current mass movement in Nepal, with the
'stated aim of re-establishing a multi-party
democratic system under a
constitutional monarchy is determined by
the fact that as a major democracy, we
cannot but feel committed to the cause of
democracy, of equality and human dignity.
Today, when momentous changes are taking
place all over the world and the global
politics are democratised w, cannot be

averse to such aspirations. At the same
time we are firmly committed to the
principle of non- interference in the

internal  affairs of other countries.
THE DEPUTY CHAIRMAN; I must

announce and take the Members into
confidence... (Interruptions)... May have
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a word with the Members? I must take the
House into confidence. It is 8—22 and I have
14—15 Members on the list and a couple
of hands which  were raised. If the House so
feels that we should discuss this, I have no
objection. And we have a cultral programme
and the dinner of course... (Interruptions)... No,
after dinner it is not possible I would ask the
Members, if they willingly withdraw their
names, the House and the Chair would
be'highly obliged... (Interrup-  \ tions). You
do not want to oblige anybody?

SHRI VISHVIIT P. SINGH (Maharashtra);
Sorry Madam, I don't want to withdraw.

THE DEPUTY CHAIRMAN. O. K. You
and these two people will talk. Yes, Mr.
Subramanian Swamy... (Interruptions).

If nobody wants to withdraw, I have
definitely no objection. I do not mind. I will
call the entire House to speak provided each
one of you sit here. (Interruptions). I was only
putting a proposal. There are 14—15 names
and some others also want to speak. If you
want to speak, if each one of you wants to
speak, fine. No objection. I only requested and
I thought that you will understand that you
only have invited the Members, and not the
Chair.

SHRI M. M. JACOB (Kerala): Madam,
perhaps you may be able to restrict the time
of each Member so that it will be easier.

THE DEPUTY CHAIRMAN: I can * limit
the time provided they abide by it; otherwise
they will say that I am not allowing the
Government to he exposed. This allegation I
don't want to hear. Yes, Mr. Yubramania,
Swamy.

SHRI SUBRAMANIANSWAMY
(Uttar Pradesh); Madam Deputy Chair-
man, [ will ask only very brief questions.

Madam, I would like to know from the
honourable Minister what the exact stand
of the Government of India is on the
question of a single Trade and Transit
Treaty versus a Separate Trade Treaty
and a separate Transit Treaty. This is
question number one.
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My second question is this; In view of the
fact that more than 207 Members of
Parliament have signed a statement on the
democracy movement in Nepal and the speech
of a prominent leader like Mr. Chandra
Shekhar in the Lok Sabha today, I would like
to know what the stand of the Government of
India is on the democracy movement uecause
the statement here is very confused. On the
one hand it talkg of ties of blood and on the
other, it talks of your not being averse. No one
is asking you to intervene physically to
establish democracy there. Therefore, I would
like to know whether you have advised the
Government of Nepal in a friendly way, just
as many other Governments have done
including the Government with whom' you
have special junior partnership status, namely,
the US Government, that they should view
this demand for a multi-party democracy
sympathetically. Have you done that much at
least? This is my second question.

I come to my third question. If you feej
that you cannot interfere in the inernal affairs
of Nepal, then will you object if Nepal, in
exercise of its sovereignty, acquires weapons
from China?

THE DEPUTY CHAIRMAN: Now, Mr.
Bhandare. Please be brief.

SHRI MURLIDHAR CHANDRA-KANT
BHANDARE), (Maharashtra): When we have
to discuss about liberty and democracy
anywhere in the world, we are prepared to
make any sacrifice. But now I understand
your predicament. I would have given my
name first and seen to it that my name is the
first. I do not know why we should not make
this sacrifice.

Madam, as the largest democracy in the
world as the most vibrant democracy, I want
to go on record as expressing not only my
wishes, not only my urges, not only my
feelings, but also the aspirations of everyone
in this House in expressing our solidarity
with the people of Nepal in their current
struggle (r democracy...
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SHRI SUBRAMANIAN SWAMY: Minus
the BJP.

SHRI MURLIDHAR CHANDRA-KANT
BHANDARE: Well, there is nobody saying
that. But I take this as something unanimous.

Madam, if we, in this hour of their trial, fail
to lend full support to their legitimate
aspirations, it would be very bad. After all,
the whole world is directed by one single
Charter, the UN Charter on Human Rights at |
all these human rights, I may remind the
House, are natural. Every man is born free
and equal. You cannot change that comple-
xion by any mile fwhatsoever, whether it is
monarchy or whether it is dictatorship. These
rights are inalienable, these rights are
inviolable, and these rights are universal.
They are measured by the same standard. We
will be failing in our duty if we do not stand
by those who are oppressed, if we do not
stand by those who are denied these rights
Wherever their infraction takes place and
wherever there is a legistimate struggle for
achieving these rights, unles; we show our
concern I think we have no right to call
ourselves democratic at all. India will
continue to be the light-house of democracy
for the rest of the world.

THE DEPUTY CHAIRMAN. You ask
your clarifications.

SHRI MURLIDHAR CHANDRA-, KANT
BHANDARE: On an issue Hke this, I have to
repeat certain things and I would only repeat
what my honourable friend has just now said.

I would like to know what steps, what
diplomatic steps, have been taken or what
diplomatic moves have been imtade iy the
Government to (sew thatthe legitimate and
the most cherished aspirations of the people
of Nepal for democracy are met by the ruling
Government of Nepal.

SHRI KAPIL VERMA (Uttar Pradesh):
Madam, the first thing is that this statement
is very vague.It only
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[Shri Kapil Verma]
|

says that some progress has been made. I want
to know from the  Government particularly
about the security angle. This is our main
concern. As we all know, China, sent them
300 trucks are theyimported those- arms!
including missiles, anti-aircraft guns and
other thing in violation of the pact. We
have a 1700 km; long- border, unmanned
border. They have donjiall this in violation of
the pact. I want to know firstly what Nepal's
stand- is on this agreement, whether they want
to continue with this agreement of 1950 or
whether they want a special relationship.
Secondly, have they given any assurance to
you, to the Government of India;, that they will
abide by our security constraints because 1950
pact clearly says no arms, to be imported from
any country without India's consultation. They
have been doing it positively without our con-
sultation. We have unmanned borders and'
they come into our borders, they build
bridges and roads. And these foreign
nationals, when they come into the-
unmanned border, can gather intelligence-
about everything while Indians are- not.

allowed into Nepal's border with- China.
- Then there has been discrimination  against
Indians, people of Indian origin, in

employment, in customs duties and other
things. In 1988 there was a draft agreement
but it was not signed. They went back on it. I
want to know specifically from the Minister
whether they have agreled  to sign this draft
What- are the main points on which you have

reached agreement? The other day you
lodged a strong protest with  the
Government of Nepal because Radio
Nepal had said that India  occupied

Kashmir. They used the same language which
Pakistan uses. And then their main official
newspaper; Gorkhapatra, sa H we are helping
their terrorists and infiltrators. I ~ want  to
know how  the Minister accepts this
situation and how he says there has been
substantial progress when on two main
question, on the sentitive I question of
Kashmir and on the question °ftheir own
democratic  struggle Nepal ~Government is
abusing us. |
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want to know what has been really ttheir
reaction to your strong protest. Have they
reacted with any explanation and are you
satisfied with the explanation? Lastly, I want
to know in what manner the people from the
Nepal Congress and other 'Left Iparties Iwho
are conducting a struggle are going to help the

freedom fighters.

SHR1 VISHWA BANDHU GUPTA (Delhi);
Madam, I am a littil surprised to see the
statement. The statement is totally silent with
regard to the throttling' of the press in Nepal, I
would like ty know whether the honourable
Minister had mentioned this particular point.
As you know, the editors have been arrested.
There is a complete breakdown of the freedom
of the press in that country. The last para of the
Minister's statement' says that we are in
sympahy with the just aspiratons of the people
for democracy. I would like to know whether
as an instrument of democracy he had.
mentioned and discussed the throttling of the
press in that area and what the reaction of* the
other side was.

st v g fawm (39T 93W)
Feawrafy FEEET, JET R AWEAG
Teeil ¥ TEl, U cA@ew WM TE
¢ | uF aqew ar PawowEr St wEy
$ fr gurar SA% AWl WIEED
§ wem wEt %, Sw W g OIET
S SAaifawm  aroAT g, TEES 4
gamr  wgAw & ) S vEf dz®
2% & wwsr e a¥ o faw o
;}mq S &0 qel wgre AT

T g |
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AT AW A% 7% 2 & quEw

qat # wmid faq mqEwrET oW1 @ @
fe <7 o7 avw 7 7gT aS AER
g A9 F WET Wi gu
{fl!ﬁa’rwgaﬂmﬁ wwrfer
&1 & Fgr mwAr g afew glaae
ﬁaaﬁmﬁﬂﬁ?zw-
FTUF HIF & FTT FUHIH 2T
F O34T ¥ wd W oddw @ F
2 oA afeew w1 f= &
A T WA A wEE W
FUHTH 9EE® F FIC H AT 2
IHFI FOHT T FIL FAEHT O OF
_TE H fRAmam T ¢ 1 T OETEW
q IAFT WEAT-TAT AZT AW BT
AT F | TG FIHIT 9T 0F QTS
gFE g, WifeeE # T avw & oal

SHRI VISHVAIJITP. SINGH: Madam
Deputy Chairman, this statement is full of
the normal and usual platitudes: cordial,
candid, productive, mutual interest,
cooperation,  progress,  comprehensive
solution of all the outstanding problems.
Waah! Wonderful! But the reality if
somewhat different. And the reality comes
from the next paragraph:

"It was agreed that the next TOtind of
official talks be held soon in Kath-
mandu, so as to work on a set of
documents capable of being signed
during my visit to Nepal. "

There is no agreement so far. No
documents have been made which are
capable of being signed!

What is the truth? The truth comes out in
the next paragraph. It is very difficult to
understand. If you read between the lines,
you can get at the truth. Truth is there.
(Interruptions) Madam, the next paragraph
says.

"Significant progress has thus been
achieved towards understanding r. nd
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resolving outstanding problems with
Nepal "

And the next paragraph says:

".... The Nepalese side have assured
Us that they would display the same
spirit of cooperation and
understanding.... "

THE DEPUTY CHAIRMAN: Please put
your question.

SHRI VISHVIIT P. SINGH: I would like
to know from the hon- Minister, is it not a
fact that we have given way ¢ to all the
Terms and-conditions demanded by Nepal?.
Is it. also not. a. fact that so far no
concession has been forthcoming from the
Nepalese side?

Is it also not a fact that you. are
optimistic of getting- these concessions at
the next round of talks in Kath-mandu?
God knows whether you would get them or
not. Am F right in my interpretation? I
woulu like to know that from the hon.
Minister.

Madam, when countries exchange
Ambassadors with each other, the Am
bassadors are normally of'the same
level. Since we have' recently sent a
very high level personage Gen. Sinha,
as our Ambassador to Nepal. I would
like. to. know. whether. Nepal is going to
upgrade its level of Ambissador here.
It is a very important question. I
would like to know from the hon.
Minister what is' the level of Am
bassador of Nepal m here and whether
it-is equal to-our-level of Ainbas$a-
dor.

THE DEPUTY CHAIRMAN: Please
conclude.

SHRI VISHVIIT p. SINGH: I am
concluding. Finally, this statement has
*been made by. my friend, Mr. Gujral,
the Minister and Diplomat. But
I would now appeal to my friend,
Mr. Gujral, the  socialist, the
democrat, the humanist. Kindly see the -last
paragrapn- once again. Madam, I do not.
only want our country to say that we are not
'averse to such aspirations'. I want us to say
that we are committed to democracy. We
must not'forget' the legacy that we hire.
We must' not
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[Shri Vishvajit P. Singh] forget that when
we were conducting our struggle for
democracy, various countries all over the
world supported us. We got support, moral
support, financial support and logistic
support from all over 'he world. It is our
duty to repay them by giving support to
other countries which demand support. I
would like to have a categorical assurance
once again from my friend, Mr. Gujral, the
socialist, the democrat and the humanist.
Thank you.

Mo WAMKT qTegq (ITIT N3M) °
a1 syevfe ggtEmn, 207 @R
ewl ¥ AT qTeER W AR G
a1 qnw ¥ owEm @
W OATA AT F T &
HR faOf W ¥ agmehw swew
UFTR g { srer)

Iqerwmafy « ware yfow |

motmwré;:ganm
wWE, 729 1 om. ¥, fgarzmd
wft Wt F IR ¥ T ¥
T, Twew, Tawe, ¥ fusw, fadw

Frewrata : e gfte |

z_to T RIE qlvey : G919 9T HT
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9% 9.7 e AL EqfF AN &%
gt AfF 3G Tg ggT w1
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Tt FE AT @R o st
9d §T T § O SES) AT H.I% N
wr ot g2 & e gt wwa
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¥ waifas g0 w0 g fear
S @ L, Ada w1 | Ao
W ¢ A T AT GHERT FW A
w § st alw § Iafer aw
T T AT <R § TS s A
Y, 4gT ¥ 9.FM)

THE DEPUTY CHAIRMAN. I have to
inform Hon. Membei-g that after the reply is
given by the Minister ot External Affairs to all
the questions, we have 14 special mentions. I
hope the Members will stay for it.

SHRI1 VISHVIJIT P. SINGH: The Minister
for Parhamenlury Affairs has just walked in. I
hope he wants to make a statement. Hj
informed me outside the House that he wants
to make a statement.

SHRI RAOOF VALIULLAH (Gujarat): The
Vice-Chairman has also very -categorically
assured this House that before we adjo.irn,
there will be a statement from the Government
as to what happened in the ether House and
what is the final picture. There was a
categorical assurance.  (Interruptions)

SHRI SUBRAMANIAN SWAMY: And
they should tell us whether the Government
has resigned or not.

SHRI V. NARAYANASAMY:
(Pondicherry); They should resign on moral
grounds,

4 50
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A gTex o fag mgmntsat (frie):
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q¢ 4 gnT wow F afalafadt @
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[ sremsh fag wegafear]

7g oY g A1 ZATU fagiz g §
T WA 2, T, TEF AR A1AT
F(oT, guE fau feax &+ o &
T § Arawr ;4 fa=ie § ag & wRar
FigaT g ? g1 |

THE DEPUTY CHAIRMAN; Mr. Sukomal
Sen.

SHRI SUKOMAL SEN (West Bengal):
Madam Deputy Chairman, I will be very brief.
{Interruptions)

THE DEPUTY CHAIRMAN: Just , minute,
Mr. Sen. Mr. Sirtha wants to say something.

SHRI YASHWANT SINHA (Bihar): I
would like to make a suggestion, Madam. We
are being very unfair t, the artists who are
waiting for us. We should have been there long
back. As a part of the farewell function, a
cultural programme has been scheduled. We
are very much behind schedule. I am suyu;
esting that let the cultural programme be
cancelled and let them go, or. thr; y can be
asked to join us for dinner. (Interruptions)

SHRI DIPEN GHOSH (West Bengal): Let
us convey the message. (Interruptions)

THE DEPUTY CHAIRMAN: I will ask th'e
Secretariat to convey to them that they oan
stay and join us for dinner if they are free.
(Intern\ipt; ons)

SHRIMATI RENUKA CHOW-
DHURY (Andhra “radosh; * only hope that
the dinner does not become breakfast.

(Inzeeruptions)

PROF. C. LAKSHMANNA (Andhra
Pradesh); Wa can as well car-eel the dinner
also. What is the use ot having dinner at 11 or
12 (Interruptions)

THE DEPUTY CHAIRMAN: It is not' a
question of dinner. We could have cancelled the
dinner. That is not the point. The point is, the
sitting Members of the House have invited the
retiring Members. The dinner has been,
arranged in their honour. The
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Chairman is waiting in his house. He
telephoned to me and asked me as to when
he should come. He has to give some
momentous to the retiring Members. They
cannot come later on to take them. We have
to go ahead with it even if it means 11 or 12
tn th, night. That is why I had asked the
Members that let name,: be withdrawn s,
that we can complete it soon and go for the
function because the queries are the same.
But if you do not want to oblige, it is fine. It
does not matte r to me really.

SHRI M. M. JACOB (Kerala): Madam,
some of our names have been withdrawn.

THE DEPOTY CHAIRMAN: Of course,
some names have been withdrawn but four
names have been given extra. I would only
request Members who have given names
either to withdraw their names or be brief.

SHRI N. K. P. SALVE (Mabharashtra):
Madam, I share the senliments of Mr. Sinha.
I only want to submit that the artistes who
have come will, perhaps, feel very greatly
insulted and humiliated if we were to tell
thems that th-e cultural programme is off.
Therefore, I suggest that we should wind up
the affair here la fivG-ten minutes' time.
(Interruptions) You can give just five
minutes to the hon.. Minister. He knows the
art of being very brief. So, far as our side fa
concerned, except those who have gi/e. i
their names, the rest you need not call.
(Interruptions)  You can reject.
(Interruptions)

SKfU YASHWANT SINHA; That would not
be a concession. i
SHRI N. K- P. SALVE: Mr. S*nba, T
would request the; hon. Member? from my
party not to prelOr-S the agony any further.
(Interruptions) Madam, you can ask the
hon. Minister to reply and to be brief.

THE DEPUTY CHAIRMAN: Mr.
Sukomal Sen. Be a nice person and
withdraw.
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SHRI SUKOMAL SEN (West Bengal): I
only extend full support tc the democratic
movement ir: Nepal.

SHRI VISHWA BANDHU GUPTA:
About the proposal of Zone of Peace which
we have rejjct3d earlier, what is the view of
the Government?

THE DEPUTY CHAIRMAN; This is "V
coming to the House from a -window, not from

the doorside. Yes, Mr. Minister.

SHRI SUBRAMANIAN SWAMY. If the
Foreign Secretary's visit is cancelled, we are
satisfied with the- reply. (Interruptions)

THE DEPUTY CHAIRMAN; Dr. Jain,
you have just taken oath. I know that you
want to ask a question. You have full six
years.

DR. JAINENDRA KUMAR JAIN
CMadhya Pradesh): 1 will be vary brief.
(Interruptions)

SHRI N. K. p. SALVE; This is not fair,
Madam.

THE DEPUTY CHAIRMAN: Actually
speaking, the Congress Members have not
withdrawn because all of them have spoken.

DR. JAINENDRA KUMAR JAIN: But
my party's viewpoint must be placed before
the House. I will be very brief.

THE DEPUTY CHAIRMAN: All right,
speak.

DR. JAINENDRA KUMAR JAIN:
Madam, my party's viewpoint has to be
made. No one- from my party has been given
a chance.

Madam, I genuinely support this statement
but I want to make a plea to the hon.
Minister. The democracy, the kingdoms, the
systems of Government come and go, but the
people stay. He says that there are historical,
traditional, cultural links between
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the people of Nipal and people of India, i
want to emphasise and draw the attention of
this House to one thing. What is the status of
the people of Nepal today because of these
long-drawn deliberations between the two
Governments? The poor people in Nepal
today ar, suturing on a large scale. Smuggling
has increased, prices of everything have gone
up. So, I request the Minister to expedite their
parleys and enter info an agreement as early
as possible.

I also want to put on rer. ord that at least
one hundred Members of Parliament have
submitted a memorandum to the Prima
Minister requesting him to expedite the
negotiations and signing of the agreement
between the two Governments. It must be
gone into... (fiterr?iptions)

THE DEPUTY CHAIRMAN; Yes, Mr.
Minister.

SHRI I. K. CUJRAL: I am grateful to the
hon. Members for this very convincing and
persuasive debate. I think the issues involved
are lhe ones which touch our hearts and I am
at one jwith their Ifeelings that democracy,
human rights are sacrosanct. Wherever they
are in jeopardy, our sympathies are with
them. In, my statement I have rightly
recognised that fact and I am in tune with that
feeling. This is one point.

There i; another aspect of it also that we are
dealing with the State-to-State relationship
and I think our hon. Members here a-e very
conscious of the fact and aware of the fact
more than I am that when States deal with
each other, they have to keep in mind that the
relationship with States, whatever the
Constitution, has to be on a different plane.
W-, are trying to sort out problems with Nepal
which have been pending for more than a year
or so. I agree with Mr. Jain that sufferings
have also been indicted uoon people through
nj fault of ours, tut through the fault of the
people there. But I would only- say this thing
that when we are trying to sort out and
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a new orientation, I think I have the sympathy
and support of the House that with our
neighbours we must sort out the problems.
These problems have been identified by
several Members. Some problems pertain to
our security, some problems pertain to the
trade and transit. At the moment, we ha\e not
concluded anything. We are in the process of
settling and sorting out issues. Two rounds of
talks have taken place—-one, their Foreign
Minister came here and then their Foreign
Secretary came here. Now our Foreign
Secretary is going there and later on
subsequently I propose going there. Our effort
is that under all circumstances we should So
more than half way to sort out the problems
because we are keen that between Nepal and
India, we should have the best of relationship.
That is our intention and that is our objective.

Democratic agitations democratic demands
are well within the rights of their own people.
I hope my friend, Mr. Subramanum Swaray,
now agrees that neither democracy nor
socialism can be imported or exported.

SHRI SUBRAMANIAN SWAMY' Yes.

SHRI 1. K. GUJRAL, - They have
ultimately to bo brought in by their own
people, by whatever system they want to
have. Having said that, I think I have covered
most O the points that my friends have made
and I hope you will agree that tha type of
efforts that we are making to sort out the
issues with the Nepal Government are
keeping our national interest in mind and
giving our national interest the primary as it
should be. I thing I have the support and
sympathy of the entire House with. me.

VALEDICTGRTY REMARKS

THE DEPUTY CHAIRMAN: Hon.
Members, before I adjourn the House,, I want
to say that today is the last
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day for some memoer, and the Chairman
spoke, the Members spoke and the Leader of
the: House, the Leader of the Opposition ,nd
the Prime Minister expressed their views
about it. For me, I will be. sad because I will
miss the faces of some of the Members and
wjll definitely miss the voices of some of the
Members because some of them used to catch
my eye and some of them used to catch my
ear.... (Interrupition ) Sitting in their seats,
they have some kind of a mech-nism to catch
my ears because now even if I am sleeping
and I hear some voice, I can identify who is
speaking. I do not have to ask anybody, i am
so used to it now.

I feel sad ihat we have to say goodbye to
them but it is good-bye till we meet again
and I ami sure we will meet again. I do not
know whether I will be here of not at that
time, but the House will meet you over here.
I also thank everybody....

SHRIMATI PRATIBHA DEVI-SINGH
PATIL (Mabharashtra); I want to say that I
neither caught your eye, nor your ear; I
caught your heart.

THE DEPUTY CHAIRMAN-. Thank you
very much. 1 thank all the Members who are
retiring, i know there have been moments
when there was agitation on the pnrt of the
Members because of the importance of
subjects discussed and their concern about the
problems in our country and of our people.
Sometimes perhaps I was agitated because of
the constraint of time or perhaps I did not
sleep in the night or I was tired, may be, |
think, still we have had the best of association
with the Members, we have had the best of
rapport and I have no complaints. The only
complaint is that I wish you people had not
retired, that instead of six years you would
have beei here for twelve years or many more
multiples ox six years. I thank everybody.
This session has been quite an interesting
session. Thtre ~were = moments of





